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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH :
AT HYDERABAD

0.A,NO, 186/95 ' DATE OF JUDGMENT: _ 7-4.95- }

* BETWEEN:

Ellaish T APPLICANT
AND -

1. Unior of India rep. by
' the General Manager,
South Central Rsilway,

Secunderabad., ' , - -
2. The Chief Personnel Officer,
-South Central Railway,
Secunderabad.
3. r"he Chief Personnel Off¢cer,
sC Railway, ' -
Secunderabad. ‘
i
4, The Divisional Failway Mana:er (MG}/nya.
-hiv1q10nd1 Office, B
fersonnel Etranch, . _
5.C.Railway, T _ _ _ .
Sezcunderabad. .- . RESFOVDENTE

COUNSEL FOR THE AFPLICANT:  SHRI 7 .FANDURANGA CHARY

COUNSEL FOR THE RESFONPENTS: SHRI -V.BHIMANMA |

| 8% /Add1 ,CGSC b
CORAM: - ' ' -
HON'BLE SHRI JUSTICE V,NEELADRI RAO, VICE CHATRMAN -

HCON'BLE SHRI R,RANGARAJAN, MEMEER (ADMN, )

CONTD....




0.A,KC.186/95 L

/ CRDERS Y | Dts 7.4.05

(AS PER HON'BLE SHRI JUSTICE V.KEELADRT RAC, VICE CHATIRMAN;

Heard Snri T.Panduranga Chary, learned counsel

for the applicantipnd Shri V.Bhimanna, leapned standing

counsel for the respondents.

2. “nhis 0A was disposed of on 24.2.199T. This was ‘

called today on the basis of the letter dated 31.3.19%

‘ . . t?s%s was

for the applicant wherein 1t is stated t at /typographi

mistakt in noting the date as X¥&x 25.6.1985 instead of
-

25.6.1980. s

3. Heard. There is typooravhical mistake as submifted

for the applicant. Hence, celete the datq 25.6,15%89 |in
+he last Lut one line of Parz-4 of the oréer dated 24.2.95

in the OA and substitute it by 25.6.1980. | “he order |is

medified accordingly./

 _ @ DU VNS E— ;

(R, RANGARAJAN) ' ' (v .NEELADRT RAO)
MEMBER (ADMN, ) VICE CHAIRMAN o

' . } i L
Open court dictation. EE%utY Registﬁar(J)CC

1. The General Manager, Union of India,

To - '
$.C.Railway, Secunderabad. ’

vsn
The Chief Personnel Officer, 5 C.Rly, Secunderab#d.

The Chief Personnel Officer, SC Railway, Secunderabad.

4. The Divisional Railway Manager(MG) /Hyd. E&visio‘al office,
Personnel Branch, 5.C.R1ly, Secunderabad. |

5, Oone copy to Mr.T.Panduranga Cary, Advocate, 3-4-L98

Barkatpura, Hyderabad.
6. One copy to Mr. V,Bhimanna, &C for Rlys. CAT.Hyd.

7. One copy to Library, CAT.Hyd.
8. On® spare CCOPY.
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TYPED BY | cHECKED BYW.”
COMPARED BY . " APPROVED BY™

IN THE CENTRAL ADMINISTRATIVE TRIBUNI,

HYDERABAD BENCH AT HYDERABAD

’I‘HE HON ’BIE MR.JUSTICE V. NEEL’{DRI RAD _

 VICE~ CHAIRMAN

AN:) ' : ‘ /

THE HON'BIE MR.R.RANGARAJAN:M(2DMI)

DATED - “L -({1995
ORDER/SL@GM.E;NI_L:.
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